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Bhimkund Multi Purpose Project

2532. SHRI BRAJA MOHAN MO-
HANTY: Will the Minister of ENER-
GY AND COAL be pleased to state
whether Bhimkund Multi Purpose
Project is being considered for imple-
mentation to augment Power Supply?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY
(SHRI VIKRAM MAHAJAN): (a)

Yes, Sir. It js one of the schemes
earmarked for conferring benefits in
the time from 1985—00. The Project
Report, with the further comments of
the project authorities iz under ex-
amination in the Central Electricity
Authority and Central Water Com-
mission.

Expert Committee Report regarding
Landfall for Bombay High Gas Line

2533, SHRI R. P. GAEKWAD:
Will the Minister of PETROLEUM
AND CHEMICALS be pleased to
state:

(a) whether during his visit to
Ahmedabad on 4th April, 1980, he
made a statement that an  Expert

Group woauld go ‘de novo’' into the
technical and economic feasibility of
landfall for the Bombay High Gas
line either at Ubharat in Gujarat or
Navapur in Maharashtra;

(b) who are Members of the Ex-
pert Group appointed to go into it
and whether any expert from either
of the States has been included in
the group; and

(c) when is the Expert Body likely
to submit its report?

THE MINISTER OF PETROLEUM,

CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
Yes, Sir.

(by The Expert Committee consists
of the following:—

Chairman

(i) Shri Lovraj Kumar, Chairman,
Bureay of Industrial Costs & Prices,
New Delhi.

Members

(ii) Shri K. V. Raghvan, Engineers
India Ltd., New Delhi.

(iii) Shri M. S. Ahluwalia, Econo~
mic Adviser, DEA, Ministry of Fin-
ance, New Delhi.





